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Employment of Ex-Convicts in 

Government Services 

1235. SHRI AMARPROSAD CHAK-
RABORTY: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government's atten 
tion  has  been drawn to  the      news 
item which appeared in the Statesman of 10th 
April, 1983 under the Caption The State 
should employ-ex. convicts, says report"; and 

(b) if so, the steps proposed to be 
taken by Government to employ the 
ex-convicts in Government services? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a)   Yes, Sir. 

(b) The Central Government had 
issued instructions earlier to all 
States and UTs for considering the 
desirability of taking suitable steps to 
ensure that ex-convicts do not suffer 
any disabilities for rehabilitation in 
society and can find employment with s 
Government on their merits on re 
lease from jails.
 
I 

The Jail Reforms Committee set up by the 
Government of India has also made certain 
recommendations on this subject which 
would be processed in consultation with the 
State Governments and further appropriate 
measures will be taken. 

Recession in Ancillary Units 

1236. SHRI AMARPROSAD CHAK- 
RABORTY: Will the Minister of IN 
DUSTRY be pleased to state: 

(a) whether Government's attention has 
been drawn to reports appearing in a section 
of the Press regarding "recession in ancillary 
Units"; 

(b) if so, the names of the ancillary 
units which have been so hit by recession; 
and 

(c) what steps Government have 
taken to boost these ancillary units? 

THE MINISTER OF INDUSTRY (SHRI 
NARAYAN DATT TIWARI): (a) to (c) The 
news-item relates to Study undertaken by the 
Economic and Scientific Research 
Foundation, New Delhi on the Parent-
Ancillary production link in the tractor indus-
try. The Study does not indicate the names of 
ancillary units reportedly hit by recession. 
There has since been increase in production 
and sales of tractors, which will benefit the 
ancillary units also. 

Levy Cement to Orissa 

1237. SHRI GAYA CHAND BHU- 
YAN: Will the Miniser of INDUSTRY 
be pleased to state: 

(a) whether the State Government of 
Orissa urged the Central Government for the 
release of 1,50,000 M. Ts. levy cement 
besides the normal allotment fo* the 
restoration of buildings, culverts and bridges 
damaged during the last year due to 
unprecedented flood;  and 

(b) if so, the details thereof? 

THE MINISTER OF INDUSTRY (SHRI 
NARAYAN DATT TIWARI): (a) and (b) 
The State Government of 
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Orissa had in November, 1982, requested 
for additional ad-hoc allocation of 1.1 
lakh tonnes of levy cement for - flood 
relief works in the State. The State 
Government of Orissa was advised that 
the requirement of levy cement may be 
met from the additional ad-hoc allocation 
of 50,000 tonnes of levy cement made in 
favour of the State Govt, for cyclone 
relief works during quarter II and IH 
1982, part of which had remained unlifed 
and also from the regular quarterly allo-
cation made to the State of Orissa. 


